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THE MINISTER OF STATE IN THE 
MINISTRY OF INFORMATION AND 
BROADCASTING, AND IN THE DEPART-
MENT OF COMMUNICATIONS (SHRI J. 
K. GUJRAL).' (a) Government have not 
received any specific complaint alleging that 
any particular obscene film has been passed 
due to corrupt practices. However, there has 
been some ·public criticism about censorship 
being too liberal or too rigid particularly 
with resard to sex, violence and crime. 

(b) Does not <11';"'. 

(c? 'and (d). In response to '8 Resolution 
in the Rajya Sabha Government hII'Ve alreliily 
set up an Enquiry Committee on Film 
Censorship under the Chairmanship of Justice 
G. D. KhOsla, wlrich is going into the whole 
question of censorship including the rules 
and procedure thereof. 

SHRI B)o'L RAJ MADH0K.' While 
the Khosla Committee is still 'lookiog iBlo 
the matter, may I know whether it is'a fact 
that in reply to a queslianthat was raised 
in the 'R.'lIjya Sabha it was stated that the 
Government of India is thinking of setting 
up a small committee to 'So into the whole 
qoestion? If '0, whether it is the same 
Kho.la Committee which was appointed or 
some other cammittee is going to be appoint-
ed? Secondly, may I know whetber it is a 
fact that the Government itself 'admitted that 
the Board of 'Film Cemors Clln only make 
cuttings or prunings in the films whereas 
certllin films are of such a very low moral 
~  and do not keep in mind any of 
the 'SOCial and moral values Ihat prevail in the 
countty that they 'Should ·not be permitted ,to 
be exhtbited at all ? In view of this, may I 
know whether government wlll take .teps to 
see that such 'films which fall below a parti-
calar moral and 'Social standard are not 
accepted at all beeause there is no question 
of cutting or pruning such poor films? 

SHRI I. K. GUJRAL.' So far as the 
first 'question is concerned, it was in response 
to a Private Member's Resolution in the 
'Raj),a SlIbha about film censorship that the 
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Khosla Committee was appointed. This 
Committee is expected to submit its report 
at the latest by the end of next month. 
Therefore, the question of appointing any 
other committee does not arise. Then, I am 
one with my hon. friend that there is every 
need to raise the general taste of the public, 
so far as films are concerned. Government 
is worried about it, worried not only from 
the point of view that in films only certain 
cuts could be effected but over the larger ques-
tion of the general toninll up of the films and 
raising the public taste. For that positive 
steps are required. 

SHRI S. KANDAPPAN: Taste of the 
public or taste of the producers ? 

SHRI I. K. GUJRAL : . Ultimately it 
is the consumer who matters. If a producer 
does not have a good taste, he should not 
be allowed to play to the taste of the public. 
That is the basic thing. 

SHRIRANGA 
gherro? 

Would you suggest 

SHRI I. K. GUJRAL: No, I am not 
augesting that. I am suggesting some other 
things. Here I want to give one more infor-
mation. Last year we came to take note of 11 
imported films about ni&ht life etc. in various 
countries and we totally banned their circu-
lation in this country because we do not want 
such films to be exhibited in this country. 
As a result of the Khosla Committee Report, 
as a result of the setting up of the Film 
Council and as a result of our givinll more 
positive aid to films through 1 he Film Fin-
ance Corporation and the streollC thinll of the 
Films lostitute, thinas could improve. 

SHRI BAL RAJ MADHOK: May I 
know whether it is a fact that for propapnda 
proposes and for atllactiog a larlle number 
of customers, those parts of the films which 
are censored are displayed in posters and 
hoardings? If so, will lIoveroment take 
steps to see that those parts of the films 
which have been ceosored are not displayed 
either in posters or in hoardinas? 

SHRI I. K. GUJRAL: I 110 one step 
further. Sometimes hoardings have 00 

elevance to the films whatsoever, either 
rensored or uD-censored. But, so far as 
cpoaters and bol'l"diDfS a'c ~ the 

difficulty is that it is a State subject. If_ 
obscene posters appear on the walls of Delhi. 
only the local administration can take 
necessary action. We have been drawinll the 
attention of the local authorities from time to 
time. We will apin draw their attention. 

SHRI HEM BARUA: -When they have 
not defined 'obscenity' how can they speak 
about obscenity? 
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"The Committee have ~  to 
believe that Censors try to perform their 
onerous duties of interpreting the Code. 
in the ahsence of any informed public 
opinion to guide them in this direction, 
honestly and conscientiously and it would 
be uncharitable to reprd their judgment 
as coloured or biassed in favour of one 
film or the other." 

Therefore, I would like to say that when 
we make remarks about the Censor Board as 
such. we sbould be ~ restrained. 

DR. RANEN SEN: The rules or 
guidelines for the Board of Film Censors 
were framed long ago. In view of the 
changed tastes inside the country and in view 
of the more modem ideas gradually coming 
inside the country. may I know whether 
goVllrnment have taken any steps to change 
the rules that guide the Board of Film Cen-
sors in reprd to ohsoenily and similar things? 

SHRI I. K. GUJRAL: While slight 
differeaces in attitude may keep on coming 
from time to time, yet, the fundamental 
approach of our society still remains the same. 
The rules are in CODformity with that funda-
mental approach of Indian society. And even 

when we are keen to transform society. Jet us 
always keep one thing in mind, that the trans-
formation always tak e us to the higher level 
us ; it should ever to the lower level. So. 
Government would not he a party to the-
lowering of society to the lower level. 

SHRI ANANTRAO PATIL : May I 
know the qualifications for appointment to 
the Board of Film Censors? Is it a fact 
that most of the members of the Board do 
not know anything about the film industry 
and tbey are appointed because they have to 
be accommodated somewhere ? 

SHRI I K. GUJRAL: I am unable to 
accept this contention of the hon. Member 
and I hope it is not correct for us to make 
such sweeping remarks against tbe leading 
public men of our society. We take leading 
puhlic men in the Censor Board, keeping 
in view their social attitudes. They may 
not he aware of the detailed working of 
the film industry; but that is not their 
function. Their function is to judge whether 
a film is in conformity with the social 
norms or not. 

SHRI HEM BARUA: May I know if 
government have defined 'obscenity' at all ? 
Do government consider amorous alliance 
between two young souls leading to kissing 
obscene 1 If they do, may I know why 
they allow profusion of kissing in foreign 
films and debar it from Indian films? Why 
do they have two sets of censorship, one 
for foreign films and another for Indian films? 

SHRI I. K. GUJRAL: If Shri Hem 
Barua were to ask me outside this House 
whether I am going to permit kissing or not, 
I would have had a different reply. But here 
I am dealing with films, and films have a 
bigger audience than Shri Hem Barua. The 
main point which the Film Censor Board has 
to take into account is the type of audience 
to which it is addressed and the impact 
which the film may have on that audience. 
For instance. an act may not be useful for 
children but the same act may have an 
impression on an adult audience. Similarly, 
a certain attitude i. different in a film using 
non-Indian languages. The idea is, it is 
dealing with the different type of audience. 
It is not a question of having uniformity of 
approach. The approach has to be uniform 
but the audience reaction and impact has to 
he kept in mind. 
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SHln HEM BARUA: I llikod abQut 
forQign films. 

MR. SI!EAKER: He has answered 
thllt foreign language films ~  to a. ~  

audience ~  of the laogulli<'. 

SHRI HEM ~  : He haS not 
answered my question. Why should thj;re 
be t .. o different SlIts of standard/;. one for 
our films and another for foreign films ? 

THE MINISTER OF INFORMATION 
AND BROADCASl;rNG. AND COM-
MUNICATIONS ,SHRI SATYA NARA· 
YAN SJ,NI;IA): Because our cultAJre is 
djJWrcol. 

511111<1 m;:M BAaUA: Our ~ is 
dilI'ejiCnl. But y all'1wing Idssing in ~  

films YDU vitiate our culture. 

S/ilRl SAlYA NARAYAN 5IN1IIA : 
Moa.oy thinl!!l aro.l\llowQd in th<:il; society wbjJ;h 
are· not allowed here. 
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lbUl MllNJSTijR OF STATE IN, TJ:lE 
MINISTRY OF INFORMATION AND 
BROADCASTING, AND IN THE 
DEI!>lR:TMENT OF C<:OMt.\UNICATIONS 
ISHRl 1. K. GUJUL): (a) an4 lb!. 
Information is being collected and will be 
laid on the Table of the House. 

Ie) l\,Qd 101. ~ Committee's recom· 
mendations regarding organisational set .. up 
of Am are under Government's oollSidera. 
tion 'lD4 DO 4ecision has. been ~  as yet. 

SHRI S. KANDAPPAN : Is it a pro. 
per answer for this ? 

MR. SPEAKER: Let Mr. Kanwar Lal 
Gupta put a suppl,mODtary. 

SHRI S. KANDAPPAN: May I make 
a submission? It was years ago tbat tbe 
rCIPort was submiUed. ~  is not as if the 
StaJe Governments or some other organi .... 
tions have got to do anything with the report. 
It is ontir.ely the respollSibility of this ~  
try to see that recommendations are carried 
out. What sort of a roply is he givin. ? 
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